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(b) if co, tbe name of tbe Mid Min* 
ister and his association, if any, with 
lawn tennis;

(c) whether overnment are also 
•war* that the Sports Congress held 
in 1884 and inaugurated by the then 
Education Minister  had laid  down 
thst  Ministers  should not All  such 
offices, and

(d) the steps overnment propose 
to take regarding the anomaly?

The Minister of State In the Minis
try of Education (Shrl Bhagwat Jha 
Asad). (a) es, Sir

(b) Shri  Fakhruddin All Ahmed, 
who has been elected  as the Presi
dent of the All Indian Lawn Tennmg 
Association has played tennis rnd is 
interested in the game

(c) The 198 Session of the Sports 
Congress advised as a general rule not 
to ask Ministers o become Presidents 
of their organisations

(d) The All-India  Lawn  Tennis 
Association are aware ol the advice of 
the Sports Congress and in view of 
their autonomy are free to select their 
President

Miso Attack on Aljal Town

*98. Shrl Kameshwar Singh:

Shri Pmluufc Vtr Shastri:

Shrt Baghwrtr Singh Shastri: 

Sfcri Atasa Das;

Shri Shiv bear Shastri: 

Shrl . 8. Knshwah:

Shri D. C. Shanaa:

Shri Ban Ariar Shama:

Shri Uhn1 Chni Karinml: 

Shri lassa Q*pal ghhwh; 

ahri Atpm Vmgk »h*Soria; 
Shri I. *pfcr Lai; 
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b* piaa d to rial*:

(a) whether it is a fact that Armed 
Mio rebels  killed and  kidnapped, 
many officials from different areas m 
Aijal town in the Mio Hills on the 
16th June, K67,

(b) if so, the reaction of the ov
ernment thereto,

(c) whether overnment are consi
dering tbe withdrawal of the Cease
fire agreement in view of the increas
ing activities of  Mios  and Nagst 
rebels,

(d) if not, the reasons therefor, and

te) the steps taken to recover the 
kidnapped officials?

Tbe Minister of State in the Minis
try «f Home Affain  (Shri  Vidya 
Charan Shukla): (a), (b) and (e) 1 
persons were  kidnapped  by  Mio 
mtiles in different batches from some 
areas of Aual on the night of l*th 
June  Details of the incident had been 
furnished  in  the  Home  Ministers- 
statement made in the Lok Sabha on 
th June, 1967, in response to a calling 
attention notice   Since the  state
ment was made six more kidnapped 
persons have been recovered or re
leased, leaving only one yet to  be 
traced  The operations by our secur
ity forces are continuing and secur
ity measures have been strengthened.

(c)  and (d) There is no cessation 
4 operations agreement with  Mixo 
rebels

Pam Prreaatsgw la University 
Kxamlaatieas

*95. Shrl NittraJ Singh ChaaShaiy: 
Shri O. C. Dixit:

Will the Minuter of Bdocattoa be 
pleased to state:

(a)  whether It Is a fact that Dhl- 
vearitfcs haw fin&4i*cnsit pTeal 
age» ,lwf passing students la <fcrwt 

dMstens;
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(b) if so, whether students passing 
from  Universities fixing a  higher 
percentage are not put to disadvant
age in getting admissions in  higner 
classes in comparison to those  who 
pass from universities where this per
centage is less, and

(c) remedies proposed to undo this 
wrong, which leads to discrimination 
and gives undue advantage to one over 
the others for no fault of theirs?

Tbe Minister of  Education  (Dr. 
Trigiuu Sen); (a) es, Sn

(b) es Sir, in certain cases where 
the admissions are made on the basis 
of divisions only without taking into 
considerai.on the percentage of marks

(c) This question has been  rnder 
consideration of the Ministry of Edu
cation, University rants Commission 
and the Inter-University Board  The 
Commission and the Board have ad
dressed the Universities on the need 
for adopting uniform procedure

Naxalbari 

•994. Shri D. C. Sharma:

Shri SMheshwar Pim m:

Shri Kuuntv Shastn:

Shri K. M. Madhokar:

Will the Minister of Home Amu* 
be pleased to state

(a)   whether the Border  Security 
Force in Naxalbari area has sealed Its 
enure  border with  Pakistan  ana 
Nepal to prevent the miscreants  to 
cross over to any foreign country;

tt>? whether any attempt* have been 
made by them to cross over; and

(c)  the detailed measures taken in 
the matter?

Ike MWtater of Hem Affairs (Shrt 
*. •. CfeonBOi <«) to (e). Movement 
tertu the border Id last Fhkistaa it

not permitted except on the basis of 
valid travel documents and tbe vigil
ance on the border of East Pakistan 
nas been made more effective  toy 
establishing additional  Border Secu
rity Posts  Formal travel documents 
are not required for movement across 
the Indo-Nepal border in case of na
tionals  of the two  countries  The 
Statu ovcinment are being advised 
to be vigilant regarding the possibil
ity ot miscreants escaping across tbe 
ocidir and take appropriate measures 
in this legard

CIA. Links in West Bengal

•955. Shn K. K. Nayaaar: Will the 
Minister of Heme Affairs be pleased 
to state.

(a) whether overnment are aware 
that the West Bengal  overnment 
have (ictiucd to set up a Special Intel
ligence Wing of the State Polite to 
uneailh CIA links,

(b) whether overnment have  got 
reports that CIA  agents are  mainly 
concentrating on the trade unions, uni
versities,  Newspapers and  cultural 
sections of the Society, and

(c) if so, the reaction of overn
ment in the matter7

The Minister of Home Affairs (Shri 
. B. Chavaa): (a) According to the 
mformation furnished by the  State 
overnment they have no such propo
sal

(b) overnment have seen press re
ports to this effect

(c) The Intelligence  Bureau  had 
been asked to make inquiries into the 
use of foreign fund* in the  recent 
elections and for other purposes. A 
report has recently  been  received 
from the Intelligence Bureau and Is 
being examined carefully.  Hie ov
ernment will take boom ttoe to for
mulate their conclusion* on the report 
and to decide whether any  further 
inquiries am mmwT*




